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DELHI LEGISIATIVE ASSEMBLY SECRETARIAT
SULLETIN FART-IT

( General intormation relating to Legislative & other matters )
Wednesday,03rd January,2001/Poush 13, 1922(Saka)

No.l1l9
Detention And Release ot Members

The following message addressed to the Hon'ble Speaker, Delhi
Vidhan Sabha, Delhi was received trom Dy. Commissioner ot Police,
East Distt., Delhi,

" I have the honour to intorm you that Shri Naseeb Singh and

Shri Harsharan Singh Bali,MLAs were detained u/s 65 ot Delhi Pol-
ice Act.l978 tor disobeying the lawtul directions ot Police at

1315 Hrs, and 1325 Hrs. respectivelly on 30.12,2000,.

They were released at 1400 Hrs and 1830 Hrs. respectivelly trom
the same place on the same day i,e. 30.12.2000."

S.K.SHARMA
SECRETARY



